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Allahabad High Court   [23] 
Aarambh Agro Purposes Coop. Society Ltd. v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 

2026 SCC OnLine All 26481 
Amit Kumar Srivastava v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC 

OnLine All 26468 
Amita Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26467 
Amrish Agarwal v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 26469 
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Mahendra Kumar v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 SCC OnLine 
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Bombay High Court   [36] 
Amol v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9552 
Anil v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9550 
Bhavesh Suresh Kataria v. Kataria Insurance Brokers (P) Ltd., (Somasekhar Sundaresan, J.), 2026 

SCC OnLine Bom 9543 
Bhavika v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9549 
Dnyaneshwar Jagannath Mogal v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 

9537 
Ganesh Bhiwa v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 9536 
Goa Chess Assn. v. Inspector General of Societies, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine 

Bom 9560 
Hazel Mercantile Ltd. v. Insolvency & Bankruptcy Board of India, (Manish Pitale and Shreeram V. 

Shirsat, JJ.), 2026 SCC OnLine Bom 9559 
Jalgaon Peoples Coop. Bank Ltd. v. Om Sai Extrusions (P) Ltd., (Siddheshwar S. Thombre, J.), 

2026 SCC OnLine Bom 9569 
Jhang Union International LLC FZ v. LPG Amir Gas IMO No. 9167409, (Abhay Ahuja, J.), 2026 

SCC OnLine Bom 9542 
Keshav v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9551 
Magna Graphics (India) Ltd. v. CIT, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine Bom 9563 
Mega Star Wood (P) Ltd. v. Wood Products, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 9561 
N.S.J.L. Nidhi Ltd. v. Ministry of Corporate Affair, (Somasekhar Sundaresan, J.), 2026 SCC OnLine 

Bom 9566 
Narayani Resources (P) Ltd. v. Tata International Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 

OnLine Bom 9554 
Ncdex E Markets Ltd. v. Union of India, (R.I. Chagla and Advait M. Sethna, JJ.), 2026 SCC OnLine 

Bom 9564 
Rajkumar v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9547 
Ram v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 9548 
Ranju Madhukar Ambade v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 

9546 
Ravijyot Finance and Leasing (P) Ltd. v. Unity Small Finance Bank Ltd., (Manish Pitale and 

Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 9570 
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Bom 3417 
Sandesh Vikram Hange v. Sanket Vikram Hange, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 

9556 
SEBI v. Yogesh Babulal Mehta, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 

Bom 9557 
Shree Govind Traders v. Commr. of State Tax, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 9567 
Sivana Realty (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine 

Bom 9565 
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